43 Written Answers

~ (b) Yes, Sir.

(c) One of the papers presented in
the Seminar suggested certain amend-
ments to the Medical Termination of
Pregnancy Act, 1971,

(d) Steps have been takep by way of
increasing the facilities and availabili-
ty of trained manpower to attend to
abortion services under the purview
of the M.T.P. Act, 1971. Availability
facilities of such safe, hygienic and
legal abortion services is being made
known to the public,

Setting up Indo-Pak Joint Commission

*837. SHRI GHULAM RASOQOL
KOCHAK:
SHRI MADHAVRAQO SCIN-
DIA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether modalities for setting
up Inde-Pakistan Joint Commission
has been worked out;

(b) if so, whether any final decision
in this regard has been finalised;

(c) if so, what is its composition;
and

(d) by what time the Indo-Pak Joint

Commission is likely to be formed and
meeting held?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SIHIV SHANKAR): (a) to
(b). The details regarding the nature,
scope and time of setting up of the
Joint Commission are yet to be worked

out through consultationg between the
two Governments,
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